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a decision favouring establishment of 
Circuit Benches , of the Orissa High 
Court at Berhampur, Sambalpur or 
Bolangir. The High Court of Orissa, 
in the full Court, does not favour 
setting up of Benches. The Court is 
of the considered view that hearing of 
cases in circuit would be more burden-
some and harassing for the litigants 
and is not conducive to proper admi-
nistration of justice. The suggestion 
of the State Government is also not 
favoured as they do not meet general 
important principles and criterion 
evolved by Jaswant Singh Commis-
sion set up to consider establishing of 
Benches of High Courts.

Sir
Confiscation of Smnggl&AlGoId
15. SHRI SRIBALLAV'PANIG- 

RAHI: Will the Minister of FINAN-
CE be pleased to state the quantity 
and the value of smuggled gold confis-
cated by various Government agencies 
during the last six months?

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE 
(SHRI RAMESHWAR THAKUR): 
The quantity and value of contraband 
gold seized throughout the country by 
various Government agencies under 
the provisions of the Customs Act, 
1962 during the last 6 months from 
January to June, 1991 are given in 
the table below:—

Quantity in Kgs. Value (Rs. in crores) 
2926* 102.24*

♦Figures are j pr^v is^^l.

Merger of Regional Rural Banks with 
Commercial Banks ~

16. SHRT SANTOW iflTM’AP 
iWAR: Will the Minister of 

w  Be pleased to state:FlNA
(a) whether there is any proposal to 

merge the regional rural banks with 
the Commercial Banks; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE 
(SHRI DALBIR SINGH): (a) No, 
Sir.

(b) Does not arise.

IMF Loan

17. SHRI K. P. UNNIKRISH-
NAN :

SHRI RAM VILAS PAS-
WAN :

SHRI INDRAJIT GUPTA:
SHRI BRAJA KISHORE 

TRIPATHI :
SHRI CHANDRA JEET 

YADAV :

Will the Minister of FINANCE
be pleased to state:

(a) whether the Government have 
sought a loan of seven Billion U.S. 
Dollars from the International Mone-
tary Fund (IMF);

(b) if so, the details thereof; and
(c) the terms and conditions of this 

loan and other facilities to be availed 
of from the I.M.F.?

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE 
(SHRI RAMESHWAR THAKUR):
(a) No, Sir. However some preliminary 
discussions are being held with the 
IMF to explore the possibilities of 
assistance to reduce the strain on the 
balance of payments.

(b) and (c) Does not arise.

Vacant Posts of lodges in Supreme 
Court and High Courjg

18. SHRI K. P. UNNIKRISH-
NAN: Will the Minister of LAW,
JUSTICE AND COMPANY AFF-
AIRS be pleased to state:

(a) the number of vacancies of 
Judges in the Supreme Court and diff-
erent High Courts as on 30 June, 
1991, Court-wise; and

(b) the number of vacancies filled 
up, if any by the Government after 
the notification for the General Elec-
tions was issued and the details there-
of, Court-wise?


